
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH: 
AT HYDERABAD 

ORIGINAL APPLiCATION NO;1415-of 1993 

DATE- QF-QRDER:11thDecember,1996 

BETWEEN: 

AVS DEVICHARAN, 
PVUP SARMA, 
MM PATRO, 
SGK MURTHY, 
Md.ISHAQ, 
B.S.RAMMOHAN REDDY, 
P.DIWAKAR BABU, 
C.SATYA SAl 

A ND 

1. Sri V.Chellappa, APO (Traffic), 
South Central Railway, 
Secunderabad, 

-- ..#..... .&.rLaugIaxaram, 
Sr.Divisional Personnel Officer (BC), 
S.C.Railway, Secunderabad 500371, 

The Divisional Railway Manager, 
S.C.Railway, Secunderabad 500371, 

Sri D.C.Mishra, 
GeconaLtoao-- muu3/I, 

The Chairman, Railway Board, 
(Representihg Union of India), 
Rail Bhawan, New Delhi 110001, 

The APO (Traffic), Secunderabad (BG), 
S.C.Railway, Secunderabad 500371, 

The Sr.DPO (so), S.C.Railway, 
Secunderabad 500371, 

The General Manager, S.C.Railway, 
Secunderabad 500371. 

APPLICANTS 

- Respondents 

COUNSEL FOR THE APPLICANTS: SHRI C.SURYANARAYANA 

COUNSEL FOR THE!  RESPONDENTS: SRI V.BHIMANNA, Addl.CGSC 
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CORAM: 

HON'.BLE SHRI R.RANGARAJAN, ADMINISTRATIVE MEMBER 

HON'BLE SHRI B.S.JAI PARAMESHWAR, JUDICIAL MEMBER 

IJUDGEMENT 

ORAL ORDER (PER HON'BLE SHRI R.RANGARAJAN, MEMBER (ADMN.) 

* 

Heard Mr.N.R.Srinivasan for Mr.C.Suryanarayana, 

learned counsel for the applicants. 	None for the 

respondents. 

This OA is filed praying for a declaration that 

the selection for filling the posts of Chief Commercial 

Supervisor/Inspector etc. in the grade of Rs.2000-3200 

without first fixing the applicants and similarly placed 

employees in the grade of Rs.1600-2660 as per the 

directions of this Tribunal dated 27.9.93 in C.P.No.43/93 

(O.A..No.320/91) is mala fide and hence vitiated abinitio, 
-a 

t
illegal, null and void and for a consequential direction to 

set-aside the said selections. 

The learned counsel for the applicants now 

Supreme Court's order and hence he prays for withdrawal of 

this OA. 

In view of what is stated above, the OA is 

dismissed as withdrawn. No order as to costs. 

(R.RANGARAJAN) 
BER 	 ADMINISTRATIVE MEMBER 

DATED: -11th-December, -1996 
Dictated in the open court. 	1DR(3) 

p 



El 

- e 

 

r 

C.• .D.1415/93 

Copy to: 

2r1 'r.Chellappa, APC(TraP?ic, SDuth Central Railway, 
5ocun:rabad. 

in 1 T.Pr.abhakaan, Sr.Diisionnl Personnel 0?ficer(3E) 
3outh Control eilWfl'J, Oocundorabad. 

The Di'isiônal Railway Manager, South Conral Reilucy, 
C cow nU :n bad. 

Sri 9.C,Nisra, General Manager, 5outh Central Rail(-ay, 
3ecund:rhd. 

. The Ch±±'man, 2ailway 3oord, Union of India, 
iail Bha''an, Now Delhi. 

Thu [iPC,CT:efNc), :ocundoobad (so), 
South Cantral Railway, Secundurabad. 

The Genior OPO, (so), South Central railway, 
S ecu nd a ra bad 

S. The Gonorai Manager, South Central 7ailway, 

. Cno copy to Mr.C.Suryanarayana, dioc.:to,HtT,HyrJcreb d; 

One cc,y be flr.".Shinanna, ddl.co::,CT,Hydsrabad 

One copy to Library,CT,Iydorebod. 

Onc duplicate copy. 
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TYRD 3Y 

THE CEN AL :iDi\]IJIc y9ur-  TRIJUNAL 
HYECRALir) 3ENCH HYL)EE3,Q 

THE HUN' ELE 3HR1 R.RA NRA:,N: N(A) 

A NB 

THE HAN' ULE SHRI B.S.UA I ptp1:sHJR: 

Q.k TED: - .I. 

E;A ./:.P/n.•A .No. 

CA .NO. 	 • 

A D ITTE'J A: 	INT LIM DIRECT IUNS I3U ,j 
ALL lCD 

015H3EP AFjLTTk flT:nT1nNt 

DI3I3:D AS UITHDEAUJN 

ED/RE 

NlLR.D;,5 TUCUSTS; 

II CURT 
Y L :•( R 

Ttq iii adiirur 
• 	Cerjtr4 Administrative IriUunaI 

• 
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HYDERABAD BENCH 
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